
CENTRAL ADMINISTRATIVE TRIBUNAL, 3ABALPUR BENCH 

CIRCUIT COURT SITTING AT GUALIOR 

O r ig in a l  A p p l ica t io n  No. 391 o f  2003 

Gwalior, t h i s  the 23rd day o f  February, 2005

Hon*ble Shri W.P. S ingh,  Vice Chairman 
Hon*ble Shri Madan Mohan, OudiciaL Member

S.R, Bade, aged 61 y e a r s .  Occupation R e t ired
O S-II ,  O f f i c e  o f  the  Dy* CE/C, Central  
Railway,  Gwalior ,  R es ident  o f  Oppo« Mojeshuar 
Mandir, Pa lve-ka-Bada ,  MLB Road, S h in d k e - k i -  
Chauani, Lashkar, Gwalior.  • • •  Applicant

(By Adv/ocate -  Shri  D.P. Singh on b e h a l f  o f  Shri
3 .  Maheshuari)

V e r s u s

1 ,  Union o f  I n d ia ,  through : The 
General Manager, Central  Rai lw ey ,
Mumbai, CST.

2 ,  The C h ie f  A d m in is tra t iv e  O f f i c e r  
( C o n s t . ) ,  New A d m in is tra t iv e  
B u i l d i n g ,  C entra l  Railway,
Mumbai CST,

3* The FA and CAO(C), New A d m in is tra t iv e  
B u i ld in g ,  C entra l  Railway,
Mumbai CST,

4 ,  The Sr ,  AFA ( C o n s t , ) ,  Central  
Railway,  3 h a n s i ,

5 .  The Dy* C h ie f  Engineer ( C o n s t , ) ,
C e n tr a l  Railway,  Gwalior ,  • • •  Rsspondents

(By Advocate -  Shri  Raja Sharma on b e h a l f  o f  Shri V,K, 
Bhardwaj)

O R D E R  (Oral)  /

By M.P. S inoh .  Vies  Chairman -

The l e a r n e d  c o u n se l  f o r  the  a p p l ic a n t  sought  

p e rm iss io n  to  withdraw t h i s  O r ig in a l  A p p l ica t io n  w ith  

l i b e r t y  to  f i l e  a f r e s h  OA* P erm iss ion  i s  igranted.  

A cco r d in g ly ,  the  O r ig in a l  A p p l ic a t io n  i s  d i s m is se d  as  

withdrawn w i th  l i b e r t y  to thia a p p l i c a n t  to approach the  

Tribunal i f  he ^ i l l  f e e l s  a g g r ie v e d  and so a d v i s e d .

(Maglan Mohan) (M.P. SingTr)
j u d i c i a l  Memoer Vice Chairman

“ SA"


